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reply given to Starred
No. 220 on the 13th February, 1850
and state the progress made so far in
the production of the film on the
umova'lofufll.mdn‘bmty?

The Minister of Information and
Broadcasting (Dr, Keskar): An agree-
ment with the producer is being nego-
tiated and 1s expected to be finglised
-very shortly.

Migration of Indans from Ceylon

4. Shri D. C. Sharma: Wil the
Prime Minister be pleased to state the
number of Indians who have migrated

from Ceylon to Indwm upto the 30th
Tonve, VAR

The Prime Minister and Minister of
‘External Affairs (Shri Jawaharlal
Nebru): 75,650 Indian nationals have
left Ceylon upto the end of May 1859
Out of these 38,159 Indian nationals
left Ceylon on being served with qud
notices by the Government of Ceylon.

and 37491 persons left the Island
-yolun‘arily

Later figures are not available.

Development of Handloom Industry
in Bombay

5. Shri Pangarkar: Will the Minister
of Commerce and Indusiry be pleased
to state:

(a) whether the Bombay Govern-
men! has submitted any scheme for
‘the development of Himru and Pa-
thon Handloom cloth during 18598-60;

(b) if so, the nature thereof:

(¢) the amount asked for. and

(d) the amount proposed to be
gran‘ed during 1958-60?

The Minister of Commerce and In-
dwstry (S8hri Lal Bahadur Shastri):
«{a) No, Bir

(), (e) and (d). Do not arise.
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Manuiacture of Rubber Goeols

§. Shri Pangazkar: Will the Minia-
> of Commeroe and Indusiry be
jeased to state the nature of sieps
tpfen or proposed to be taken to make
1pdia self-sufficient in the manufacture
of Tubber goods?
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The Minisier of Commeree and In-
&ty (Shri Lal Bahadur Bhastri):
A Statement is laxd on the Table.

STATEMENT

india is self-sufficient mn practically
all rubber goods, except a few speci-
p j5€d 1tems, eg. certain odd smizes of
tyfes and tubes, Vand Fan Belts,
tenis balls and contraceptives, 1m-

rts of which are allowed in amall
q,;mmhes Some of the rubbet goods,
such as Tyres and Tubes, {normal
sifes) rubber and  canvas Footwear
eté are even cxported to foreign
mArke's in s zable quantitres

In order to mect the country’s
cyrrent and anticipated reguirements
of the specialised items, Government
nsve approved certain schemes for
tpetr manufacture

Import Licences

4. Shri Pangarkar: Will the Mim--
ter of Commerce and Indusiry b
pleased to state the total value of
;pport licences wsued during the fat
nslf of 1958 in respect of (1) capital
.‘,ods and (1) consumer goods?

The Minister of Commerce and In-
(Shri Lal Bahadur Shastri):

1t is not posuble to determine the
(otal value of import licences issucd

10 Septemher.
total value of hicences issued in res-

t of Capital goods, Consumer goods
ond Industrial goods during the licen-
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sing period October, 1958—March,
1880 iz given below'—
(Value 1n
lakhs of
Rs)

Capital Goods 1nclud-
mg Plant and
Machinery 82,15
Consumer goods 21,45

Sindri Ferillizers and Chemicals Ltd

8. Shri Morarka: Will the Minster
of Commerce and Industry be pleas-
ed to refer to the reply given to Un.
starred Question No 2537 on the 31st
March, 1950 and state

(a) what recommendations of the
representatives of the Industrial
Management Research Unit for Pla~-
ning have since been implemented by
the Sindr1 Fertilizers and Chemfals
Ltd, and

(b) whether a copy of these recon-
mendations would be laid on the
Table®

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) Sindr1 has not yet been able to
complete examination of the volumn-
ous report nor to decide whether any
of the suggr.tions made theremn
deserve to be mplemented

It may hoiw.ever be stated that Lhe
Industrial Management Research Un.t
for Plannung attached to the Indian
Statistical Institute, a Government
aided private organisation, were al
lowed at thewr own initiative and re-
quest certmin facilities to study th-
working of Sindr1 as part of theu
larger programme for undertak.;
similar research studies in various in-
dustnal units in the country Sindn
did not, in fact, expect any report
from this team unti) a copy was ai-
tually received On the attention of
the Government being drawn 1o the
,yeceipt of such a Report Sindm was
advised to examne the observations
contained therein and to implement
such suggestions as may, in the dis-
cretion of the management, be con-
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sidered helpful in improving efficiency

{b) The Report has not been
formally submitted to the Govern-
ment. Attempts will be made to

obtam a copy for the Parliameut
Library

Displaced Persons from Goa

9. Shri Badha Raman: Will the
Prime Minister be pleased to state

{a) the number of displaced families
which have come from Goa so far due
to conditions prevailing there,

(b) where they have been settled;
{c) whether Government have rend-

ered any financial or other assistance
to them, and

(d) if so, the nature thereof?

The Prime Minisier and Minister
of Extermal Affairs (Shri Jawaharisl
Nehru): (a) to (d) We have no
accurate statistics for famuhes who
have permanently rugrated from Goa
because of political situation there
However, according to the informatior.
available with the police, 221 families,
mmcluding about 100 families of fisher-
men, have left Goa, Daman and Dy
and have settled down i1n India, parii-
cularly m Bombay, Belgaum, Sawant-
wadi;, Karwar, Poona, Vapr (Surat
district) and Nagpur Applications
for financial assistance are considered
on merits and 1n some 1nstances
small assistance has been given 110
certain famihes

Rescurces for the Second Five Year

Will the Mmster of Planning L2
pleased to refer to the reply given
to the Starred Question No 13 on the
10th February, 1959 and state

{a) the nature of final steps taken
by the States and the Centre to raue
the resources for the Second Five





